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1956. SHRI RAM SW AROOP RAM: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Government are aware 
that MIs. Rohtas Industries in Bihar 
is due to pay to the Railways about 
Rs. 3 croraJ on account of demur-
rage, damages, freights etc; and 

(b) if so, what action is being taken 
to reaUSe the outstanding dues from 
t)le In4ustry above mentioned? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF): 
(8) and (b). A sum of Rs. 3.01 crores 
out of which Rs. 2.68 crores on account 
of demurragta has been shown outstand-
ing by Eastern Railway against MIs. 
Rohtas Industries at Dehri-on-Sone 
in Bihar. M/s Rohtas IndustrIes 
have disputed the procedure laId 
.own by the Railways for calculation 
of demurrage charges in respect of 
wagons booked for their works. The 

Eastern Railway have set up D. Com-
mittee to examine the re 1ated aspects 
of the disputed issues At the 
same time, Railways are also examin-
ing the possible legal and administra-
tive measures to realise the outstand-
ing dues from the party. 

Traffic loss to Railways 

1957 SHRI SUSHIL BHATTA-
CHARYA: Will the IVtinister of 
RAILWAYS be pleased to state how 
much traffic ha~ been lost by the Raj1-
ways due to labour unI~st in publicI 
sector other than Railways during the 
private last year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K JAFFER SHARIEF)' 

Though :abour unrest 111 public/pri-
vate sector has been one of the causes 
which affected the loading of ~he 
Railways, the extent of loss cannot 
be fully qualltifled. 

Trauport eo.t oIl Cotton 

1958. SHRI GADADHAR SAHA: 
wnl the Minister of RAILWAYS be 
pleased to state: 

(a) whether is it a fact that the-
cost of Transportation of Cottons by 
Rail (Freights rate) varies from State 
to State according to distance 
while there is Parity in the Trans-
portation Cost in case of Raw mate-
rials like iron and steel; 

(b) if so, the transportation costs 
of cotton, irOn and steel, the reasons 
thereof and how is it justified; 

(C) what are its adverse effects OR. 
the production of Cotton Industries! 
cloth Mills and their growth in West 
Bengal and Eastern States: 

(d) whether Government are pro-
posed to give subsidy to make it uni-
form as it has been done in case of 
transportation of raw material like 
iron and steel: and 

( e) 1 f not, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K JAFFER SHARIEF): 
(a) The freight charges fOr all traffic 
including cotton, iron and steel etc. 
are determined on the basis of t.he 
classification of the commodities and 
the dIstance over which they are to 
be carried. Perhaps the Hon'ble 
Mem ber is referring to freight equa-
lisation schemes 'which are operated 
through esta 'blishment of self financ-

ing funds/accounts under the respec-
tive Ministries for commodities like 
iron and steel, cement ~tc. The 
Railways do not operate all¥ such 
scheme of freight equalisation. 

(b) to (e). Do not arise. 

River Barak Threatens Railway 
Brldge 

19!'l9 SHRI SANTOSH rlIOHAN 
DEV' Will the Minister of RAIL-
WA YS be pleased to state: 

(a) whether it is a fact that the 
only Railway-rum-road Bridge over 




